
THE AUHATI HIGH COURT AT GUWAHATI
t IGIT COUR I Ot. ,\SS,1]1, \ \(;,\1.,\\l). !1170Ii,\\1 ,\\l),\l{u\,\(.ll'\1. PR;\l)llStl)

NO. HC.VII-60/ 2008/ s466 lA

From Shri Saptarsh Garq,

loint Rcgistrar (Vrqi a nce ),

Gauhati High Court,

Guwahatr.

To, Smti. Rini Bhara l,

i/c District & Scsslons Judqe,

Karbi Anglong.

h
Dated Guwahati the 29 )une,2023.

Su b: Station leave Permission'

Ref: Your letter No. DJ KA/2023/8591 datcd 15.06.2023.

Sir,

With refcrencc lo the above, I am drrected to rnform you that your

prayer for station leave permission, from the evening of 17.06.2023 till the

morning of 19.06.2023, has bcen granted. Thc ncxt scnlor most ludrcial offlcer at

the statlon shall remain tn charqc of your Court and office durrnq your absence.

Yours faithfully,

94- /-
]T. REG ISTRAR (VIGILANCE)

Memo NO.HC.vrr-60/ 2008 t5467 IA, dated ) 2e- o(-'?aL1

Copy to:

1. The Projcct Managcr, Gauhati High Court

J . REGISTRA ILANCE


